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Subject: “House Committee on Municipal Corporations in Delhi”

In its sitting held on 10.6.2016 the House constituted the “House
Committee on Municipal Corporations in Delhji” with the following

Members:

. Shri Ajesh Yadav

Shri Kartar Singh Tanwar
Shri Mahendra Yadav
Shri Naresh Balyan

Shri Rajesh Gupta

Shri Sahi Ram

Shri Sharad Kumar

Ms. Bhawna Gaur and
Shri Jagdish Pradhan
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As Shri Jagdish Pradhan, expressed his unwillingness to serve the
Committee, the House appointed Shri Ved Prakash to the Committee in his
place in its sitting held on 13.6.2016

Further, as mandated by the House, the Hon’ble Speaker is pleased to
nominate Ms. Bhawna Gaur as the Chairperson of this Committee, ‘

Delhi Prasanna Kumar Suryadevara
14 .6.2016 _‘ Secretary
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